Company: Sol Infotech Pvt. Ltd.
courtjfikutchehry >

Website: www.courtkutchehry.com
Printed For:
Date: 08/11/2025

(2024) 02 MEG CK 0032
Meghalaya High Court At Shillong
Case No: Criminal Revision Petition No. 15 Of 2023

Shngain Lamare APPELLANT
Vs

State Of Meghalaya RESPONDENT

Date of Decision: Feb. 12, 2024
Hon'ble Judges: B. Bhattacharjee, J
Bench: Single Bench

Advocate: B. Snaitang, K.P. Bhattacharjee
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